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Inquiry into atrocities on Political 
Prisoners in Jails during Emergency

76. SHRI HARIVISHNU KAMATH: 
Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether Government propose 
to institute a public independent in-
quiry into the atrocities perpetrated 
on political prisoners in various jaila 
during the period of Emergency, from 
June 26, 1975 to date; and

(b) if so, when, and its terms of 
reference ?




